41 Written Answers

t[SEWI C MACHINE INDUSTRY
*25. DR. BHAI MAHAVIR: SHRI
L. K. ADVANI :

Will the liister of INDUSTRIAL
DEVELOPS ENT, INTERNAL
TRADE A>D COMPANY AFFAIRS
be pleased t state :

(a) whethe any decision has been taken by
Government on the proposal to reserve ttw
sewing machine industry for the smal scale
sector;

(b) whethe attention of the Government
has baen invited by the All India Sewin;
Machine Manufacturers Association to ihe
fact that a bank on die growth of medium
scale factories would provk i permanent
safeguard to the existing monopoly in the
industry; and

() it so, what is
Government hereto?]

the reaction of
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY  AFFAIRS  (SHRI

FAKHRUDDIN ALI AHMED): (a) to (c) A
statement is laid on the Table of the House.

[27 APRIL 1970]

to Questions 42

STATEMENT

(@) Government have decided not to
reserve the sewing machine industry for the
small scale sector.

(b) Yes, Sir; but no ban exists on
the growth of medium scale factories in this

industry.
() The licensing policy  recently
announced by Government is intended

to check the growth of monopoly and

is oriented towards giving support to
both small scale and medium scale
units to establish capacity within the

framework of the announced policy .1

MID-TERM ELECTIONS IN
426. SHRI L. K. ADVANI:
DR. BHAI MAHAVIR:
SHRI M. V. BHADRAM:
SHRI BALACHANDRA
MENON:

Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

INDIA

(a) whether the Chief Election Com-
missioner has submitted to Government any
Report on the mid-term elections held in 1968
and 1969;

(b) whether he has in that Report made
several recommendations regarding electoral
reforms;

(c) the other recommendations made in
the Report; and

(d) the Government's reaction, thereto?
THE MINISTER OF LAW AND SOCIAL

WELFARE (SHRI P. GOVINDA MENON) :
(a) Yes, Sir.

(b) and (c) Yes, Sir. A copy of the Report
is being laid on the Table of the House, [vide
col. No. I11]

(d) The
examined.
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